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Annexure-R3/1 

Ac on taken report in compliance to the direc on dated 09.12.2024 issued in 
Misc. Applica on 132/2024 in O.A. No. 122/2024 Manoj Kumar Vs Shubh 
Chemical. 

BACKGROUND 

An original applica on no. 122/2024 was submi ed in Hon'ble Na onal 
Green Tribunal New Delhi mainly related to Air Pollu on caused by opera on of 
M/s Shubh Chemical & Organosys engaged in produc on of Sulphuric Acid and 
also regarding leakage of poisonous gases in and around the agriculture fields 
located near the industry.  Hon'ble NGT considered the above O.A. and 
cons tuted a joint commi ee of CPCB, UPPCB and District Administra on on 
07.02.2024. The joint commi ee inspected the above industry and submi ed 
the joint report to Hon'ble NGT on 04.04.2024. Hon'ble Tribunal a er 
considering the joint report and various deficiencies menƟoned by the joint 
commi ee in the report, issued direc on on 05.04.2024 with the direc on to 
submit compliance report.  

UPPCB a er verifying the compliance status, filed the verificaƟon report 
on 25.04.2024 to Hon'ble NGT. Hon'ble NGT aŌer considering the verificaƟon 
report disposed off the above O.A. with specific direcƟons.  

Direc on issued by Hon'ble NGT on 09.12.2024 in Misc. Applica on 
132/2024 in O.A. No. 122/2024 Manoj Kumar Vs Shubh Chemical :  

".....2. Learned counsel for UPPCB has also submi ed that the amount of 
Rs. 5,10,000/- has been deposited with UPPCB and UPPCB has also prepared 
an ac on plan for u liza on of the amount and has wri en le ers to Forest 
Department for afforestaƟon by uƟlizaƟon of the EC amount and he seeks 4 
weeks’ Ɵme to file further compliance report regarding u liza on of the 
environmental compensa on.  

3. Further compliance report be filed by UPPCB at least one week before 
the next date of hearing fixed.  

4. List on 05.02.2025 for further hearing." 
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i. In reference to the Hon'ble NGT direc on, ac on plan was prepared by 
UPPCB for u liza on of E.C. of Rs. 5.10 Lacs consi ng of planta on of 
several trees in and around the industry premises which can effecƟvely 
reduce the air pollu on caused by the industry. The unit also procured 
addi onal land of area 3.0 Bigha for planta on on of addi onal trees.  The 
map regarding proposed planta on in and around the industry was 
submi ed to Hon'ble NGT. 

ii. In response to Regional Officer leƩer dated 06.12.2024, D.F.O. 
Muzaffarnagar has also submiƩed details of trees effecƟve for control of 
pollu on, which is annexed as Annexure-1.  

iii. In compliance to the Hon'ble NGT direc ons, informa on provided by 
DFO, Muzaffarnagar and  ac on plan submi ed by UPPCB for usage of 
Environmental Compensa on of Rs. 5.10 Lac realized by UPPCB, Regional 
Officer, UPPCB, Muzaffarnagar in co-ordina on with NGO and the 
industry's representa ve carried out the work of plan ng saplings/trees 
in line of the ac on plan submi ed by UPPCB.  

iv. Approximately 700 plants have been planted along the boundary of the 
industry. Apart from that addi onal 3 Bigha of land was also purchased by 
the unit in which addi onal plants were planted.  

v. The present status of planta on being done is depicted in the pictures 
shown below and details of plants, category of plants and no. of plants 
used is annexed as Annexure-2. 
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vi. The procurement of trees and labour was provided by the NGO which has 
submi ed the bill of expenses beared by NGO, which has been used for 
the planta on. Regional Officer, UPPCB, Muzaffarnagar vide leƩer dated 
31.01.2025 has forwarded the bill to Head Office, UPPCB, Lucknow for 
release of Environmental Compensa on of Rs. 5.10 Lacs submi ed by the 
industry in compliance to the direc ons issued by Hon'ble NGT. The 
environmental compensa on amount of Rs. 5.10 Lac shall be provided to 
the NGO as soon as amount is released from H.O. UPPCB, Lucknow. Le er 
is enclosed as Annexure-3.   

 The above report is put up for perusal and necessary ac on.  

               

                       
    (Kunwar Santosh Kumar)     (Ankit Singh) 
         Ass . Env. Engineer    Regional Officer  
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D/Neeraj Mittal/Letter 2025 

 
 
 

Annexure-2 
 
 

Details of Plantation Done  
 

 
Total Number of Trees Planted :  682 
 
Date of Plantation   :  20.01.2025 
 
Species Planted 
 

Gulmohar     : 170 Nos. 

Caksariya     : 150 Nos.  

Bottle Brush    : 170 Nos.  

Tun      : 190 Nos.  

Kono Korpus    :   02 Nos.  
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Date: 31.01.2025

To
 The Regional Officer
 Uttar Pradesh Pollution Control Board
 Muzaffarnagar, Uttar Pradesh

Subject: Submission of Details Regarding Plantation Work at Shubh Chemicals & Organosys
Private Limited

Respected Sir
We are pleased to inform you that in compliance with environmental norms and as part of
our commitment to sustainability, Shubh Chemicals & Organosys Private Limited has
undertaken a plantation drive in its premises. The plantation work has been carried out in
accordance with the guidelines provided by the Uttar Pradesh Pollution Control Board
(UPPCB) to enhance green cover and improve the ecological balance in the area.

The details of the plantation work are as follows:
Total Number of Trees Planted: 6821.
Date of Plantation: 20.01.20252.
Species Planted:3.

GULMOHAR-     170 QUANTITIES
CAKSARIYA-     150 QUANTITIES
BOTTLE BRUSH-170 QUANTITIES
TUN                    - 190 QUANTITES
KONO KORPUS-  02 QUANTITIES

Location within Premises: Premises of SHUBH CHEMICALS & ORGANOSYS PRIVATE
LIMITED

4.

Environmental Benefits Expected: Improvement in air quality, soil stabilization,
biodiversity enhancement, and overall aesthetic improvement of the surroundings.

5.

Cost Involved: INR 5,10,000 6.
We request you to kindly acknowledge the same and let us know if any further
documentation or site inspection is required.
Thank you for your time and consideration. We look forward to your continued guidance
and support.
Yours sincerely,

 NITIN CHAUDHARY
 FOUNDER

 VIJAY FOUNDATION
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